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BEFORE THE NATIONAL COMPAI{Y LAW TRIBUNAL
MUMBAI BENCH AT MUMBAI

COMPANY SCHEME PETITION NO.794 OF 2017
CONNECTED WITH

COMPANY SCHEME APPLICATION NO, 526 OF 2017

Reliancc Industrial Investments and Holdings
Limitcd ...Petitioner ComPanY

ORDER

Dated this 24e day of Augurt 2017

M/s. Junnarkar & Associates,
Advocatcs for the Petitioner Company'

3l 1/312, Embassy Ccntre'
Nariman Point, Mumbei - 4o0 o2l

E-mail ID : maiv.l iunnarkarassociates com

Tel Nos. : o22-22a51404 / 05
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t

In the mattcr of thc Companics Act, 2O13;
AND

In the mattcr of scctions 230 to 232 end all othe!
applicable provisions of the CoEpanics Act, 20 I 3;

AND
ln the mettcr of the Scheme of Amalgamation
of
Reliancc Acrospacc Technologics Limited

AND
Rcliancc Commercial tend & Infraatructure
Limited

AND
Reliance Global commercial Limited

AND
Relianc! Petroinvcatments Limited

AND
Rcliancc Supply Solutions Private Limited

AND
Rcliancc ltading LiEitcd

AND
Rcliarcc Universal Commcrcial Limited
(collectivcly, the'Transferor Crmpanica')

WTTH
Rcliance Industrial Inveatmcnts and Holdinga
Limited
(thc'Ttensferee Compsny')




